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1. Corporate Summary

The Company is incorporated in bangalore_on July 05 2016, under the name “Doosan Machine Tools India Private Limited " bearing Corporate
1. Incorporation Details Identification Number ("CIN") U74999KA2016FTCO94729 as evidenced by the certificate of incorporation issued by the Registrar of Companies,

Bangalore

Main Objects under the Memorandum of Association

Corporate Compliance & Key Management

~Select Section Name-- B

~Select Compliance Type— B ~Select Nature Of Document--

Name Of Document

Organization & Management Committee For preventing sexual harassment at work place.
Organization & Management Protection from Cyber Terrorism Training
Organization & Management Human Rights Protection Training
Organization & Management Protection of Sexual Harassment at Work place Training
Organization & Management Whistle Blower Protection Training
Organization & Management Anti Bribery & Anti Corruption Training
‘General/Custom/Other Cyber/IT Committee
‘General/Custom/Other Policy & Guideline Framing Committee
‘General/Custom/Other Legal Committee
‘General/Custom/Other Internal Dispute Resolution Committee
‘General/Custom/Other External Dispute Resolution Committee
‘General/Custom/Other Committees Establishment & Supervising Committee
Entity Type Private Limited Company
Promoters /Shareholders  Promoters 2 - DOOSAN MACHINE TOOLS CO.LTD, DOOSAN MACHINE TOOLS EUROPE
Names G
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Itwas found that several committees have not been formed by the company:

1. Committees Establishment & Supervising Committee has not been set up, therefore it is non-compliant.
2. External Dispute Resolution Committee has not been set up, therefore it is non-compliant.

3. Internal Dispute Resolution Committee has not been set up, therefore it is non-compliant.

4. Legal Committee has not been set up, therefore it is non-compliant

5. Policy & Guideline Framing Committee has not been set up, therefore it is non-compliant
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Original

Photo Copy
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2006-11-17

Not Applicable
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